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CP NO. 379/2008 IN
OA NO. 66/2002

New DeHii, this the 24^^^ day of November, 2008

EOri'BLE mm L.E. JOSHI, VICE CHMRMAM (A)
HOM'ELE SMT. MEERA mMBER

Dr. Ravi Dutta Sliarina

Son of Slii'i C.L.Sliai-ma

Resident of Neellcantli Apai-tments
Plot No.49, Sector-13, Roliini,

DeM-85.

(By Advocate: Sh, M.M.Sudan)
... Applicant

Versus

1.

2.

Slxri Rakesh Melita

The Cliief Secretaiy,
Govt. of NOT of Delhi,

Indi-aprastlia Sacliivalaya,
I.P.Estate, NcvV Dellii.

Dr. G.Narender Kumai-

Hie Secretarj^ cum Director Technical Education
Directorate of Training and
Techiiical Education,
Muni Maya Ram Mai*g,
Pitampura, Ddhi.

Respondents
(By Advocate; Sh. Ajesh Luthi-a)

ORDER IQRALl

Honhle Shri L.E.Joshi, Vice Chairman (A)

Learned counsel for Respondents has produced an order dated

20.11.2008 by wliich tlie order dated 16.12.2002 in OA-66/2002 of tliis

Tribunal has been complied witli. Copy of tliis ordei* has been given to

tlie counsel for Applicfint also. Witli tliis. Contempt Petition is closed.

Notices are dischai'ged.
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( MRS. MEER^\ CHHIBBER )
Member (J)

'sd'

( L.K. JOSHI)
Vice Chairman (A)


